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the Question Hour. He has sent the
draft of the resolution also, which
imformally I have ghown to you

Mr. Speaker: The leaders of the
Opposition  Groups also should be
consulted.

‘Shri Bra) Raj Singh (Firozabad):
I wanted to say that an early oppor-
tunity should have been given to .his
House to discuss this matter (Inter-
ruption). .

Mr. Speaker: Monday is the earliest
(Interruption). He wants it to be
done as early as possible.

12.03 hrs.
PAPERS LAID ON THE TABLE

ACTION TAKEN BY GOVERNMENT ON
ASSURANCES
Shri Satya Narayan Sinha: Sir, I
beg to lay on the Table a copy of
each of the following statements
showing the action taken by the Gov-
ernment on various assurances, pro-
mises and undertakings given by the
Ministers during the various session
of Second Lok Sabha:—

(i) Statement No. I, Tenth Ses-

sion, 1960. [See Appendix
ITI, annexure No. 11].
(ii) St tary Sta t No.

I, Ninth Session, 1959.
[See Appendix III, annexure
No. 12].

(iii) Supplementﬁw Statement No.
VI, Eighth Session, 1959, [See
Appendix  III, annexure
No. 13].

(iv) Supplementary Statement No.
XIII, Seventh Session. 1959.
[See Appendix III, annexure
No. 14].

(v) Suppl tary Stat t No.

XVI, Sixth Session, 1958. [See

Appendix III, annexure No.

15).

Supplementary Statement No.

XIX Fifth Session, 1958. [See

Appendix III, annexure No.

16).

(vil) Supplementary Statement No.
XXVII, Fourth Session, 1958.

(vi

~
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[See Appendix III, annexure
No. 17].

(viii) Supplementary Statement No.
XXXIII Second Session, 1957.
[See Appendix III, annexure
No. 18].

AMENDMENT TO RuBBER RuULES AND
ANNUAL REPORT ON WORKING AND
ADMINISTRATION OF COMPANIES ACTL.

The Minister of Commerce (Shri
Kanungo): Sir, I beg to lay on the
Table a copy each of the following
papers: —

(i) Notification No. G.S.R. 331,
dated the 19th March, 1960
making certain further am-
endment 1o the Rubber Rules,
1955, under sub-section (8)
of Section 25 of the Rubber
Act, 1947. [Placed in Lidbrary.
See No. LT-2030/60].

(ii) Annual Report on the Work-
ing and Administration of
the Companies Act, 1956, for
the year ended 81st March,
1959, under Section 638 of the
said Act. [Placed in Library.
See No. LT-2035/60].

ANNUAL REPORTS OF DEVELOPMENT
CouNcILs

The Minister of Industry (Shri
Manubhai Shah): Sir, I beg to lay on
the Table, under sub-section (4) of
Section 7 of the Industries (Develop-
ment and Regulation) Act, 19851, a
copy of each of the Annual Reports
for the year 1958-59 along with the
Audited Accounts of the following
Development Councils: —

(i) Development Council for In-
ternal Combustion Engines
and Power-Driven Pumps,
[Placed in Library. See Na
LT-2032/60].

(i) Development Council for
Acids and Fertilisers. [Placed
in Library. See No. LT-2033/
60].
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(iii) Development Council for
Bicycles, Sewing machines

and Instruments. [Placed in
Library. See No. LT-2034/60].

(iv) Development Council for
Sugar. [Placed in Library.
See No. LT-2035/60].

(v) Development Council for
Heavy Electrical Industries.
[Placed in Library. See No.
LT-2036/60].

(v1) Development Council for
Light Electrical Industries.
[Placed in Library. See No.
LT-2037/60].

(vli) Development Council for
Drugs, Dyes and Intermedi-
ates. [Placed in Library. See
No. LT-2038/60].

{vili) Development Council for
Alkalies and Allied Industries.
[Placed in Library. See No,
LT-2039/60].

{ix) Development Council for
Woollen Textiles. [Placed in
Library, See No. LT-2040/60].

(x) Development Council for Art
Silk Textiles. [Placed in
Library. See No. LT-2041/60].

(xi) Development Council for Non-
ferrous metals. [Placed in
Library. See No. LT-2042/
60].

(xii) Development Council for
Machine Tools, [Placed in
Library. See No. LT-2043/60].

(xiii) Development Council for
Oil-based and Plastic Indus-
tries. [Placed in Library. See
No. LT-2044/60).

(xiv) Development Council for
Food Processing Industries.
[Placed in Library. See No.
LT-2045/60].
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(xv) Development Council for Al-
cohol  and Fermentation,
[Placed in Library. See No.
LT-2046/60].

CONVENTIONS AND RECOMMENDATIONS
ApoprEp BY LL.C.

The Deputy Minister of Labour
(Shri Abid All): Sir, I beg to lay on
the Table a copy of each of the fol-
lowing papers:—

(i) Conventions and Recommen-~
dations adopted by the Inter-
national Labour Conference
at its 42nd Session held a$
Geneva in June, 1958.

Statement showing the action
taken or proposed to be taken
by the Government of India
on the above Conventions and
Recommendations. [Placed in
Library. See No. LT-2047/60].

~

(ii

12,05 hrs.
BUSINESS OF THE HOUSE

Shri Satya Narayan Sinha: Sir, with
your permission, I rise to announce
that Government Business in this
House for the week commencing 28th
March will consist of:—

(1) Di ion on incidents of
firing which occurred in Langa
Township near Capetown,
South Africa, on March 21,
1860, on a molion to be made
by the Prime Minister oa
Monday, March 28, after Ques-
tion Hour.

(2) Any item of Government
Business carried over from
today’s Order Paper.

(8) Discussion and voting of
Demands for Grants in res-
pect of:—

Ministry of Commerce and In-
dustry.





